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08. S URI A  VATAUR SHAS
I: WiPllPll the Minister of FINANCE 
be pPlleasd to state: 

(a) whether it is a fact that a 
ection Oicer workig  the i ce 
of the Area Accounts Oice, S g 
under the Controer ot efnce 
Accounts Patna was kied in distur
bances i� Assam for want of proper 
arrangement of scurity; 

if the Deparment even 
now post A'taf and ction icrs 
forcibPlly at the cost of their ives; and 

(c) if so, what are the resoas ot 
not stopping the transfers of the em
pPlloyees and the ection icers? 

THE DPUTY MINISTEUR IN HE 
MINISTURY OF FINANCE ( HURI 
AGANBHAI BA OT) A Sc
tion Oicer working in the Oice of 
the Area Accouns Oice. ShiPllPllong 
was kiPllPlled on 22-12-9 by a hstiPlle 
crowd when he was prceding to s 
oice Qccompanid by two other coPll
Plleagus. 

( b)  ( c) To man the eisting 
oices and render essentiaPll servies 
to Defence  units I formations and 
Border URoad Units, personnePll cf the 
efence Accounts Department are 
posted to ssam. This is a part of 
their service conditios as they are 
PlliabPlle to serve anywhere in and out
side India. The question of their 
being posted forcibPlly or stopping 
transfers does not, therefore, arise. 

eot ot F d nd Drug AdmnPllst;J"a
tPllon of U.S.A. 

09. SHURI A. NE ANCLOHITHA
DASAN: WiPllPll the Minister of COM
MEURCE be pPlleased to state: 

(a) whether Govrnment are aware 
that a team sent by Food and Drug 
Administration oA'f the United States 
ot America, to make on the spot stu
dies of marine food processing i11du1-
tris of India had visited Keraa in 
199-80; 

(b) wheher the team aJ een 
taken around by OiciaPlls uf the 
M.P.E.D.A. ad he rt In c
tion A1ency of the oenmet; 

(c) whethr Government are aware 
ot the fat that he id tem had 
aubrJtted a r ort to the A'.D.A. 
USA; anPll 

whether Government ha°\A'e re
cived a copy of that report or any 
auggetions b ed thereon for the im
provement of nit y  condition1 of 
Pllandng paces and eng shds of 
marine food indutry? 

HE INIS UR OF STATE IN 
HE IN TURY OF CO EURCE 
(SHURI . UR. ANS URI): to (d) 
Yes, Sir. 

ns  pr dPll for A m aUve 
Pll t e D mre nPll a• 

10 SHI GIURIDHAUR GOMAN
GO: the inister of FINANCE 
be pPllasd to state: 

(a) whether the Seventh Fnance 
Commission has identiPlled the ePlle
mens of the baic adminstrative in
frastructure in the Centre and States; 

(b) if so, what are the basic units of 
the administration with which he 
CommissionA's report widePlly deaPlls; 

( c) the recommendation made by 
the Commission to augment the nan
ciaPll resources required for improvine 
these administrative units; 

( d) State-wise funds provided or 
the ame in 199-80 and propJsaPlls for 
1980-81 ; and 

(e) whether the revenue pendi
ture incurred by the States has jn
creased and the standard of ndminis
tration aPllso increased accordingPlly? 

THE DEPUTY MINISTEUR IN THE 
INISTURY OF FINANCE (SHURI 
MAG NBHAI BAUROT): (a)  (b) 
he Sevnth Finance Commission hs 




